SI
No.

10

11

12

13

Case
Type

(6]0]

Co

CcO

Cco

Co

CcO

CPAN

CRA
(DB)

CRA
(DB)
CRM (A)

CRM (A)

CRM (A)

CRM (A)

Filing No.

171/2026

172/2026

173/2026

174/2026

183/2026

184/2026

60/2026

24/2026

26/2026

88/2026

150/2026

151/2026

155/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 16-01-2026 To 17-01-2026~All rows are shown

Name of Petitioner

MALABIKA BHATTACHARYA
Mobile:9830030278

KANAN BALA SAMANTA
Mobile:7980253126

KANAN BALA SAMANTA
Mobile:7980233126

DR ARNAB CHAKRABORTY
Mobile:9875508868

SAIFUL ALOM AHMED AND ORS
Mobile:6291744898

SHILA DAS
Mobile:8653396693

DEBJANI DAS
Mobile:8617840207

MANIK SINGH AND OTHERS
Mobile:8981376646
Email: ADVANAMIKA1170@GMAIL.COM

SRI SWAPAN DAS @ SWAPAN DAS
Mobile:7908603060

Email:SUMONBHANGAOFFICIAL@GMAIL.COM

NAJIRA BIBI @ NAJIA BIBI AND ORS.
Mobile:9874192999
Email:ADVSANDIPMANDAL99@GMAIL.COM

PURNIMA ROY BARMAN AND ORS.
Mobile:9830385057
Email:ADV.AMITABHA.G@GMAIL.COM

PANDAB SINGHA AND ANR.
Mobile:9804639668
Email: ARUPSKYHOT@GMAIL.COM

AMIT KUMAR MONDAL

Name of Learned Compliance

Advocate
SIVA PRASAD

GHOSE
ABHISHEK SHAW
ABHISHEK SHAW
SHREEJITA SEN
SALMA SULTANA

SHAH

RAJKUMARI
PRIYANKA DEVI

SK ABU JAFAR

ANAMIKA PADEY

SUMAN BHANJA

SANDIP MANDAL

AMITABHA GHOSH

ARUP KUMAR
BHOWMICK

HUSEN MUSTAFI

By Date
06-02-2026

06-02-2026
06-02-2026
06-02-2026
06-02-2026
06-02-2026
06-02-2026

06-02-2026

06-02-2026

30-01-2026

06-02-2026

06-02-2026

06-02-2026

List of Defect(s)

TYPE COPY

ORDER COPY AND IN AFFID.
COMMISSIONER SIG MISSING

ACTING

TYPE COPY

TYPE COPY

JUSTICE NAME WRONG
SERIAL NUMBER

PET NO 5 HAS ALREADY FILED A CRIMINAL
APPEAL APPLICATION BEFORE THIS
HON'BLE COURT

SESSION CASE NO IS MISSING IN THE
CERTIFIED COPY

1) ... COMPLAINANT IDENDITY DISCLOSED
AT WHOLE PETITION AND REMOVE
PROPERLY........

1) .. .... .. CLARIFICATION NEEDED AT
PARAGRAPH THREE ( COMPLAINANT
IDENTITY DISCLOSED )

1) .. .... .. CLARIFICATION NEEDED
REGARDING YEAR OF G.R. NUMBER AT
WHOLE PETITION WHERE MENTIONED
(2025/2026)

1) .. .... .. NEED COMMISSIONER INITIAL AT



|
No.

14

15

16

17

18

19

20

21

22

23

Case
Type

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

Filing No.

157/2026

167/2026

169/2026

172/2026

174/2026

176/2026

78/2026

122/2026

123/2026

124/2026

Name of Petitioner

Mobile:9735168333
Email:HUSENMUSTAFI@GMAIL.COM

DILIP HEMBRAM
Mobile:9433366269
Email:PAMPA.ADVOCATE76@GMAIL.COM

SOURAV GHOSH
Mobile:8910966174
Email:AMISWAR99@GMAIL.COM

NIBARAN SARKAR @ NIBARAT SARKAR
Mobile:9563530405
Email:ADVBIRAJBISWAS@GMAIL.COM

XXXX
Mobile:9804561778
Email:JOY.LEGAL782@GMAIL.COM

CHHAYA ADHIKARY
Mobile:8777381644
Email:MNJ.ADK@REDIFFMAIL.COM

AKALU DAS AND ANR.
Mobile:9735502903
Email:JISANNBU@GMAIL.COM

PETITIONER
Mobile:9804639668
Email:ARUPSKYHOT@GMAIL.COM

RABIN PRAMANIK
Mobile:8584865646
Email:lAMGOURAV2000@GMAIL.COM

SAFIYA KHATUN
Mobile:9733042936
Email:RAHAMANHABIBUR@GMAIL.COM

UJJAL PATRA

Name of Learned Compliance
By Date

Advocate

PAMPA DEY
(DHABAL)

ISWAR DAS

BIRAJ BISWAS

JOy
CHAKRABORTY

MANOJ ADAK

JISAN IQUBAL
HOSSAIN

ARUP KUMAR
BHOWMICK

GOURAV ROY

MD HABIBUR
RAHMAN

RONY MONDAL

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

List of Defect(s)

PAGE TWO..
2).. TRIAL COURT REJECTION DETAILS NOT
MENTIONED PROPERLY AT PARAGRAPH
ONE ( CMC NO.)...

3).. COMPLAINANT IDENTITY DISCLOSED
AT WHOLE PETITION AND ANNEXURES

1) .. ...... HONOURABLE CHIEF JUSTICE
SPELLING WRONG AT ADDRESSING

1) ........ CLARIFICATION NEEDED
REGARDING TRIAL COURT REJECTION
DETAILS AT PARAGRAPH ONE ( MOVE OR
NOT/ PENDING OR REJECTED )

1) ........ CLARIFICATION NEEDED
REGARDING TRIAL COURT REJECTION
DETAILS AT PARAGRAPH ONE ( CASE TYPE
AND CASE NUMBER)

DECLARATION OF LD. ADVOCATE IS
REQUIRED IN 1ST PARA AS PS. CASE NO
WRONGLY MENTIONED IN THE IMPUGNED
ORDER OF THE LD TRIAL COURT

1) ........ CLARIFICATION NEEDED
REGARDING ADDRESSING OF
HONOURABLE CHIEF JUSTICE ( ACTING )

1) ........ CLARIFICATION NEEDED
REGARDING TRIAL COURT REJECTION
DETAILS AT PARAGRAPH ONE (CMC NO)

PETITIONER DETAILS STILL READABLE IN
SOME PAGES EVEN AFTER MASKING

NO MENTIONING OF SESSION CASE IN THE
PETITION

PIN CODE NOT MENTIONED FOR
RESPONDENTS

PIN CODE OF PETITIONER AND



SI  Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
Mobile:8334035470 RESPONDENT NO 2 ARE WRONG
Email:SOUROVM14@GMAIL.COM

24 CRM(M) 128/2026 SUKUMAR MANDAL KHUSHI MOLLICK  06-02-2026 IN JAIL NOT MENTIONED IN CAUSE TITLE

Mobile:6291621292
Email:MOLLICK2000KHUSHI@GMAIL.COM

25 CRM(M) 133/2026 XXXX SIBANGI 06-02-2026 MENTIONED BAIL ORDER DATE AND
Mobile:8017518705 CHATTOPADHYAY CRIMINAL MISC. CASE NO. IN CAUSE TITLE.
Email:CHATTOPADHYAYSIBANGII@GMAIL.COM

AND ACGER NO. IS WRITTEN INSTEAD OF
ACGR NO. IN PRAYER PORTION.

26 CRM(M) 139/2026 NUR MAHAMMAD SK @ BISHU @ NUR MOHAMMAD SK  SWASTIKA SAHA 09-02-2026 1) MENTION HONBLE HIGH COURT CASE

Mobile:9836331088 ORDER DATES IN 1ST PARA .... 2) VICTIM
Email: ADVSBMUKHERJEE@GMAIL.COM LADY AND HER RELATIVES IDENTITY HAVE
BEEN DISCLOSED IN ANNEXURES
27 CRM(M) 141/2026 MANNA BALA SHRUTI 09-02-2026 1) VICTIM GIRL FATHER AND MOTHER AND
Mobile:9748214133 MUKHOPADHYAY OTHER RELATIVES NAMES AND DETAILS
Email: ADVSHRUTIMUKHOPADHYAY @GMAIL.COM HAVE BEEN DISCLOSED IN PETITION AND

ANNEXURES ... 2)SUB PARA NUMBERING
WRONG ... 3) P.S. CASE NO WRONG IN

SOME PAGE OF PETITION.
28 CRM 104/2026  MD. NISTAR ALI @ NISER ALI MIZANUR 06-02-2026 SAME PS AND NDPS CASE NO. IS ALREADY
(NDPS) Mobile:9038520578 RAHAMAN PENDING IN THIS HON'BLE HIGH COURT.

Email:RAHAMANMIZANUR661@GMAIL.COM

29 CRR 188/2026 XXX ATANU HALDAR 06-02-2026 VG IDENTITY DISCLOSE IN THIS PETITION
Mobile:9883689061 (FIR COPY)
Email:ADV2024ATANU@GMAIL.COM

30 CRR 195/2026  BIMAL KR. HEMBRAM AND OTHERS ANSUMAN BERA 06-02-2026 WRONG COURT MENTIONED IN THIS
Mobile:8622059654 PETITION.
Email: ANSUMANBERAQOT@GMAIL.COM

31 CRR 201/2026 RAKHI SAHA SUDIPTO 06-02-2026 ADVOCATE SIGNATURE MISSING IN
Mobile:9038141288 CHAKRABORTY PRESENTATION FORM OF THIS CRR
Email: SARKARABHRATANU@GMAIL.COM PETITION

32 CRR 204/2026 PULAK SAHA AND ANOTHER PALASH 06-02-2026 AGE MISSING OF PETITIONER NO. 2 IN THIS
Mobile:8420923611 MUKHERJEE PETITION .

33 CRR 209/2026 MANMATHO @ MANMATHA HALDER DIPNIL BANERJEE  06-02-2026 COMMISSIONER SIGN. MISSING IN PAGE
Mobile:9831632107 NO. 5 OF THIS PETITION

Email:BANERJEEDIPNIL@GMAIL.COM



|
No.

34

35

36

37

38

39

40

41

42

43

44

45

46

Case
Type
FMAT

MAT

RVW

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.
18/2026
65/2026

13/2026

563/2026

574/2026
595/2026

855/2026

883/2026

887/2026

949/2026

978/2026

989/2026

1016/2026

Name of Petitioner

SREI EQUIPMENT FINANCE LTD
Mobile:8013540540

THE SYAMA PRASAD MOOKHERJEE PORT KOLKATA

Mobile:9836410840

SUVENDU BERA
Mobile:9163630968

Email:SAMARESHCHANDRADHARAADV@GMAIL.COM

NOBIUL KORIM
Mobile:9830562730

Email:SGHOSHCHOWDHURY79@GMAIL.COM

MOUSUMI DUTTA GUPTA
Mobile:9830562730

MONIMOY MANDAL AND ANR.
Mobile:9830562730

SAIKAT PANCHADHYAI
Mobile:7003430904
Email:DEYSUBHAMS58@GMAIL.COM

SRIKANTA SARDAR
Mobile:8017360441
Email:SRINJANGHOSH5@GMAIL.COM

SOMA BISWAS
Mobile:7595022178
Email:ABIRA12111979@GMAIL.COM

PAR ANANTAPUR FERRYBOAT PARIBAHAN SAMABAYA

SAMITY LTD. AND ORS.
Mobile:9749314168

Email:BISWARANJANBHAKAL-21@GMAIL.COM

AMAL KUMAR DUA
Mobile:8017439976
Email:CHATTERJEESUBHAQ091@GMAIL.COM

SARJINA KHATUN
Mobile:9163171112
Email: SOUPARNOPYNE95@GMAIL.COM

SMT. PAROMITA HALDER
Mobile:9775677678
Email:BAPINBAIDYA71@GMAIL.COM

Name of Learned Compliance

Advocate
DEBOMITA SADHU

ASHOK KUMAR
JENA

SAMARESH CH
DHARA

SUDIP GHOSH
CHOWDHURY

SUDIP GHOSH

CHOWDHURY

SUDIP GHOSH
CHOWDHURY

SUBHAM DEY

SRINJAN GHOSH

ABIRA

BHATTACHARJEE

SHIVANI PANDEY

SAMIR KUMAR
MANJI

SOUPARNA PYNE

BAPIN BAIDYA

By Date
06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026
06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

List of Defect(s)

ADV THROUGH

LIST OF PAPERS

LIST OF DOCUMENTS

LIST OF DATES AND POINTS OF LAW
BACKSHEET PRINTED MUST BE REMOVED

LOGO MISSING

LOGO MISSING

SIGNATURE OF THE COMMISSIONER IS
MISSING IN THE AFFIDAVIT PAGE

1. PETITIONER NAME MISMATCH IN CAUSE
TITLE AND AFFIDAVIT PAGE.
2. R.I STAMP NEEDED IN AFFIDAVIT.

RESPONDENT NO 1 DISTRICT IS MISSING.

1. VOKA PET. NAME WRONG
2. COURT WRONG

RESPONDENT NO. 2 AND 3 PINCODE ARE

MISSING.

CJ ADDRESSING WRONG

LOGO MISSING



|
No.

47

48

49

50

51

52

53

54

55

56

57

58

Case
Type

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

1018/2026

1048/2026

1097/2026

1099/2026

1101/2026

1109/2026

1110/2026

1111/2026

1144/2026

1149/2026

1150/2026

1151/2026

Name of Petitioner

JAYITA SAMANTA
Mobile:8653397020
Email:ADVYUDHISTHIR@REDIFFMAIL.COM

NOORJAHAN BEGAM
Mobile:9007322417

Email: ADVOCATE.MDSAFIURRAHAMAN@GMAIL.COM
SHREE MAIRDH KSHATRIYA SABHAA SOCIETY AND ORS.

Mobile:7908092681
Email: ADVOCATE.ROHITMAHATO@GMAIL.COM

AMRA SABAI
Mobile:7003912609
Email:DEYSAHILIS@GMAIL.COM

JAGANNATH MONDAL
Mobile:9232689393
Email:SALILMAITIADVOCATE@GMAIL.COM

MD. NUR HASSAN
Mobile:6291739912
Email:ADV.SUDHIRKUMAR@GMAIL.COM

ARUN KUMAR DAS AND ORS.
Mobile:9330681559
Email: CHATTERJEETANMOY1982@GMAIL.COM

JAHIR ABBAS
Mobile:6291739912
Email:ADV.SUDHIRDAS@GMAIL.COM

TAPASI MITRA
Mobile:7003829503
Email: APANSAHA321@GMAIL.COM

DWARIKA PRASAD
Mobile:8017163402
Email:SUMALYA7688@GMAIL.COM

JHARNA PAL
Mobile:8017163402
Email:SUMALYA7688@GMAIL.COM

REBA GHOSH
Mobile:8017163402
Email:SUMALYA7688@GMAIL.COM

Name of Learned Compliance
By Date

Advocate
YUDHISTHIR
MAITY

MD. SAFIUR
RAHAMAN

ROHIT MAHATO

SAHILI DEY

SALIL KUMAR
MAITI

SUDHIR KUMAR
DAS

ABHIJIT
CHAKRABARTI

SUDHIR KUMAR
DAS

APAN SAHA

SUMLAYA
CHAKRABORTY

SUMALAYA
CHAKRABORTY

SUMALAYA
CHAKRABORTY

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

06-02-2026

List of Defect(s)

CHIEF JUSTICE ADDRESSING WRONG

LOGO MISSING

NO LOGO

SHORT LIST OF DATES IS MISSING

RESP. 2 AND 3 ADDRESS MISSING

RESPONDENT 4 6 7 DIST MISSING

RESPONDENT PIN MISSING

RESPONDENT SL 3 AND 5 PIN MISSING

COURT NO WRONG,CAUSE TITLE

PHOTOCOPY MISSING

RESPONDENT 1 DISTRICT WRONG

SHORT LIST OF DATES ABSENT,LOGO

ABSENT

SHORT LIST OF DATES MISSING



SI  Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

50 WPA 1181/2026 CHITTARANJAN BARUI AND ANR. MANARANJAN 21-01-2026 LOGO MISSING
Mobile:9732793384 JANA
Email: JANASATYA1954@GMAIL.COM

60 WPA 1205/2026 BHARAT SANCHAR NIGAM LIMITED AND ANR. ANIL KUMAR 06-02-2026 PET. 1 DIST MISSING
Mobile:9830080168 GUPTA
Email:AKGELLIOTROAD@GMAIL.COM

61 WPA(H) 6/2026 NARAHARI MITY SOUMILI 06-02-2026 1. 2ND JUDGES COPY MUST BE PRODUCED
Mobile:8918376853 CHOUDHURY 2. ACTING MUST BE REMOVED
Email:SOUMILICHOUDHURY889@GMAIL.COM

62 WPST 11/2026 NIRJHAR MONDAL ANIRBAN DAS 06-02-2026 1. DIST MUST BE CORRECTED
Mobile:9836406538 2. LISTING DATE MUST BE WRONG
Email:ADV.ANIRBANDAS@GMAIL.COM

63 WPST 12/2026 KOUSHIK DAS DEBASISH KUNDU 06-02-2026 1. DIST IS WRONG (MURSHIDABAD)
Mobile:9088203041 2.SUB CATEGORY CODE WRONG
Email:KUNDUDEBASISH83@GMAIL.COM 3. ORDER COPY MUST BE ATTACHED TO

THE BOTH COPIES

Printed On 19-01-2026



